FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s VISA ENERGY VENTURES LIMITED

SI. No. PARTICULARS DETAILS
s Name of corporate debtor VISA ENERGY VENTURES LIMITED
2, Date of incorporation of corporate debtor 30" March, 2012
3 Authority under which corporate debtor is RoC - Kolkata
incorporated /
4 Corpgrate 'Identlty No. / Limited Liability U40108WB2012PLC210199
Identification No.
Address of the registered office and Registered office and principal pfﬁce: 5B, Express
5. . . Tower, 42A Shakespeare Sarani, Kolkata — 700
principal office (if any) of corporate debtor 017, West Bengal, India
Date of closure of Insolvency Resolution h
6. T ——— 26" November, 2024
7 Liquidation commencement date of 26" November, 2024 (order uploaded on 27
: corporate debtor INovember, 2024)
Name and registration number of the Bishwanath Choudhary
8. insolvency professional acting as IBBI Reg. No. IBBI/IPA-002/TP-N00597/2018-
liquidator 2019/12042
Flat No. 8F, Block 7, Prasad Exotica ,71/3, Canal
Address and e-mail of the liquidator, as Circular Road, Kolkata, West Bengal, 700054
= registered with the Board choudhary bishwanath@rediffmail.com
: 104, S. P. Mukherjee Road, Sagar Trade Cube, 2™
10. Qe agd © mal.l }:0 ; © ll'lsefldfor Floor, Kolkata — 700 026, West Bengal, India
correspondence with the liquidator cirp.vevl@gmail.com
th s th
i1, || Lastilats e submiasion of s 26" December, 2024 (being the 30" day from the

date receipt of the order)

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered
the commencement of liquidation of the Visa Energy Ventures Limited on 26th November,
2024 (order uploaded on 27th November, 2024).




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties

gl

Bishwanath Choudhary

2 Liquidator
Visa Energy Ventures Ltd. (in Liquidation)
Date: 29-11-2024 IBBI Reg. No. IBBI/IPA-002/IP-N00597/2018-2019/12042
Place: Kolkata AFA Validity: 31-12-2025
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&  FINANCIAL EXPRESS

FRIDAY, NOVEMBER 29, 2024

FORM B
PUBLIC ANNOUNCEMENT -
(Reguiation T2 fthe Insolvency and Baniuptey Bosrd of iy
(Liguidaton Process) Reguiatons, 2016)
Fonnmrrmmuormssmmmnmos Ms VISA ENERGY VENTURES LiMiTED

mw‘gﬁmm:

West Bengal, India
MM.M(MM
on 27th November, 2024) -

Bishwanath Choudhary
1BBI Reg. No. IBBYI -
A

Canal
Y choudhary.
. Addlessande-maﬂtnbowedfor Mukherjee Road,
<mmmdenmwmmehddm

oirp.vevi@gmail.com

ilnl s ooty
Notice is MNWCGWWTM.M&MMMW of
umm%mmmmm(mmmm 2024).
The stakeholders of are

mwwmmmmam
MMMAMMMWMM%WWM“TMbWW&M
against item No. 10,
ML aﬁmdﬁmﬁi%%mh%mm"mmm%hm
proof in person, by post or electronic means,
s«bvmufabwm&eammofdamwmm S Bishwanath Choudhary Liquidator
.5 v vu&whmnul.u.(hl-lmmn)
Date  :29.11.2074 mmmﬂﬂwhm.nmmmmmm
Place  : Kolkata AFAVIId!Iy:M-ﬂ-m




